WEELKY STATEMNT FOR DESPATCH OF ORDER

EXCISE APPEAL BRANCH |

CESTAT, NEW DELHI-110066 ]

FROM 07.05.2018 To 11.05.2018
|

S/NO. | APPEAL NO.

ORDER NO.

DATE OF
ORDER
RECIVED
FROM THE PS
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
MBERS

DATE ON
WHICH ORDER
DESPATCHED

FINAL ORDER

//_——JJAJ

E/50001,50041,
50152-53,
50158-50159,
50185-50186,
50188-89,50193,
50225-50226,
50235,50257,50260,502
63,50269-71,
50294-95,
50297-50300,
50330,50336,
50347-48,50368,
50379-80,
50405-50409,
50411,50415,
50434-35,
50481,50489,50501,505
03,50522,
50524-25,50535,
50551-53,
50560,50585,50599,506
03,50606,50615,50639,
50694,

50703-50705,
50722,50727,

50743-44,

50763,50775,
50784-85,
50272,50456,
50787-50789,
50794-50802,
50804,50262/2018

FO/51427-51514/2018 27/04/2018

07/05/2018

E/50315-50317, 51747- 11/05/2018

51748,52235-52237/2016
& E/50718-50719, 51011-
51014,51025/2017 &
E/50130-50133/2017

FO/51297-51315/2018 27/04/2018

E/59652/2013

FO/51317/2018

E/50149/2018

27/04/2018

11/05/2018

FO/51321/2018

27/04/2018

110-
114.

E/54348/2015 IN
E/M/50005,50176/2018 &
E/52996-
52997,52251/2016 IN
E/M/50004,50179,50006 ,
50178/2018 &
E/54136/2015 IN
E/M/50177/2018

FO/51324-51328/2018

27/04/2018

-

11/05/2018
11/05/2018




E/52705/2015

115. E/50265/2016 FO/51335/2018 27/04/2018 11/05/2018
116- E/56039/2014 & FO/51337-51338/2018 | 27/04/2018 11/05/2018
117. E/55971/2014
118. E/51433/2017 FO/51339/2018 27/04/2018 11/05/2018
119. E/50261/2018 FO/51344/2018 27/04/2018 11/05/2018
120. E/ROA/50157/2018 IN | FO/51346/2018 27/04/2018 11/05/2018

E/1195/2008
121. E/50030/2018 FO/51349/2018 27/04/2018 11/05/2018
122- E/50816,50819 & FO/51361-51363/2018 27/04/2018 11/05/2018
124. 50822/2017
1250 E/ROA/50136/2018 IN | FO/51364/2018 27/04/2018 11/05/2018

E/209/2012
126- E/50130-50131 & FO/51384-51386/2018 27/04/2018 11/05/2018
128. 50155/2018
129. E/51150/2017 FO/51388/2018 27/04/2018 11/05/2018
130- E/51934-51935/2016 FO/51390-51391/2018 | 27/04/2018 11/05/2018
131
132. E/50022/2018 FO/51411/2018 27/04/2018 11/05/2018
133- E/50413- FO/51412-51426/2018 | 27/04/2018 11/05/2018
147.. . | 50414,50438,50444,504

48,50449,50451,50427,

50491,50579,50590,505

93,50594,50595,50596/

2018
148- E/52819 & 52923/2016 | FO/51520-51521/2018 27/04/2018 11/05/2018
149.
150- E/50475 & 52840/2016 | FO/51523-51524/2018 27/04/2018 11/05/2018
151.
152- E/M/50043/2018 IN FO/51540-51541/2018 | 27/04/2018 11/05/2018
153. E/50227/2016 &

E/M/50022/2018 IN

E/50230/2016
154. E/50103/2018 FO/51546/2018 27/04/2018 11/05/2018
155- E/52480, 52494/2016 FO/51553-51554/2018 | 27/04/2018 11/05/2018
156. .
15%. E/53023/2014 -FO/51555/2018 27/04/2018 11/05/2018
158- E/51168/2016 & FO/51558-51560/2018 | 27/04/2018 11/05/2018
160. E/50474-50475/2017
161- E/2666-2671/2004 FO/51561-51566/2018 27/04/2018 11/05/2018
166.
167. E/50281/2017 FO/51579/2018 27/04/2018 11/05/2018
168- E/CROSS/51685,51652/ | FO/51589-51590/2018 27/04/2018 11/05/2018
169. 2016 &

E/COD/51686,51651/20

16 IN

E/52282,52312/2016
170- E/50717,50721,50716,5 FO/51567-51577/2018 27/04/2018 11/05/2018
180. 0986,51099,51261,5124

0,51729,51615,51730,5

1728/2017 IN

E/COD/50822/2017 &

E/COD/50120,50124,50

122/2018 &

E/ROA/50119,50123,50

121/2018

MISC ORDER

1. E/ROM/50180/2018 IN | MO/50194/2018 27/04/2018 11/05/2018

E/52315/2016
2. E/ROM/50187/2018 IN | MO/50195/2018 27/04/2018 11/05/2018




E/ROM/50185- MO/50197-50198/2018 | 27/04/2018 11/05/2018
50186/2018 IN
E/50196-50197/2017

1
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E/M/50215/2018 IN MO/50212/2018 27/04/2018 11/05/2018
E/2680/2005

pE—
E/COD/50065/2018 IN | MO/50227/2018 01/05/2018 11/05/2018
E/50231/2018

e e
E/COD/50287/2018 IN | M0O/50228/2018 01/05/2018 11/05/2018
E/50609/2017

Asstt. Registrar
Excise Branch-DB

i\

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the facility

. of the public at large. Thus all the public including parties and RTI application movers
may upload these orders from there for their use.




